[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF SEPTEMBER-2025

DISTRICT COURT CASETYPE CASENO. DATE
ROOM REGISTRAT NAME VS

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ION RESPONDENT FRAMING LISTING OFAFFIDAVIT AFFIDAVIT WRITTEN ORAL
NAME THE ISSUES WITNESSES OF OF ARGUMENT ARGUMENT
EVIDENCE WITNESSES S S

ISH. VIDYA PRAKASH/ SH.CENTRAL 1301, [Suit ICS COMM-H+15.05.2025 [SHILPA 01.09.2025 [11.09.2025 [15.09.2025 [22.09.2025 [26.09.2025 [26.09.2025
ISANJEEV KUMAR [Extension [Recovery 535/2025 [KHANNA VS
IAGGARWAL, DISTRICT] Block, Tis| ISOHAIL
WUDGE (COMMERCIAL [Hazari JAHMED
ICOURT)-01 [Courts,
IDelhi
1301, [Suit folCS COMM-06.06.2025 [KAILASH 03.09.2025 [22.09.2025  [26.09.2025 [06.10.2025 [27.10.2025 [27.10.2025
[Extension [Recovery 69/2025 ICHAND GUPTA|
[Block, Tis| JAND ORS. V¢
[Hazari INEETI
ICourts, ISHARMA AND|
Delhi JANR.
1301, [Suit forlCS COMM-+17.02.2025 [KARIM 06.09.2025 [15.09.2025 [19.09.2025 [09.10.2025 [25.10.2025 [25.10.2025
[Extension [Recovery [205/2025 [HOTELS  PVT]
[Block, Tis| LTD. VS Al
[Hazari IKARIM
ICourts, [RESTAURANT
IDelhi [PVT LTD.
1301, [Suit forCS COMM-+01.07.2025 [MOHD. TAUHA[09.09.2025 [27.09.2025  [04.10.2025 [31.10.2025 [17.11.2025  [17.11.2025
[Extension [Recovery [707/2025 S MANOJ|
[Block, Tis| IMITTAL
[Hazari
(Courts,
[Delhi
1301, [Suit forCS COMM-05.06.2025 [SHIVANGI [12.09.2025 6.10.2025  [10.10.2025 [13.10.2025 [30.10.2025 [30.10.2025
[Extension [Recovery 1663/2025 JAGGARWAL V¢
Block, Tis| IMCD AND ANR.
[Hazari
[Courts,
IDelhi
1301, [Suit folCS COMM-27.01.2025 [MOHD. KASHIH19.09.2025 [04.10.2025  [13.10.2025 [21.10.2025 [14.10.2025 [14.10.2025
[Extension [Recovery 126/2025 JAND ANR. V¢
[Block, Tis| IDINASH
[Hazari IKUMAR
(Courts,
Delhi
01, [Suit forlCS COMM-+06.03.2025 [RAJ KUMAR(23.09.2025 [14.10.2025 18.10.2025 [21.10.2025 [01.11.2025  [01.11.2025
[Extension [Recovery [279/2025 GOEL VS MCD
[Block, Tis|
Hazari
[Courts,
Delhi
1301, [Suit forCS COMM-02.01.2023 JASR INDIA}----- 10.10.2025 [15.10.2025 1.11.2025 [20.11.2025 [20.11.2025
[Extension [Recovery 18/2023 [PRIVTE
[Block, Tis| ILIMITED \E|
[Hazari /s NOOR|
(Courts, [INTERNATION
[Delhi JAL AND ORS.
I2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [1307/2024 [26.11.2024 [NAVEEN 08.09.2025 [20.09.2025  [20.09.2025 [06.10.2025 [10.11.2025  [17.11.2025
IDISTRICT JUDGHE ISINGHAL ~ VS| 18.10.2025  [18.10.2025 [27.10.2025
I((COMMERCIAL COURT)-02 ISANJAY
[BANSAL
1306 ICS (COMM) [870/2025 [30.07.2025 [VIKAS BANSAL5.09.2025 [27.09.2025 [27.09.2025 [13.10.2025 [15.11.2025  [24.11.2025
S. MCD [25.10.2025 [25.10.2025 [03.11.2025
1306 ICS (COMM) |p49/2025 04.03.2025 [M/S RK AND{16.09.2025 [27.09.2025 [27.09.2025 [13.10.2025 [22.11.2025 [02.12.2025
ISONS 31.10.2025 1.10.2025 [13.11.2025
PEWELLERS V¢
IM/S ~ HEERA|
PEWELS AND|
IGEMS PVT LTD
1306 ICS (COMM) |197/2025 14.02.2025 [[SLAMUDDIN [19.09.2025 4.10.2025  |04.10.2025 [13.10.2025 [15.11.2025  [20.11.2025
'S M/S SANJAY] [27.10.2025 [27.10.2025 [30.10.2025
[EXPORT CO.
1306 ICS (COMM) [1079/2024 [30.09.2024 [PAWAN 19.09.2025 4.10.2025 4.10.2025 [16.10.2025 [17.11.2025  [25.11.2025
[BANSAL VS| [31.10.2025 [31.10.2025 04.11.2025
IMCD
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1306 ICS (COMM) [1334/2023 [11.10.2023 MANG [20.09.2025 [04.10.2025  [04.10.2025 [25.10.2025 [24.11.2025  [29.11.2025
IGUPTA, PROP| 04.11.2025 4.11.2025  [15.11.2025
o3 M/
[BASHESHAR
ILAL AMIT|
[KUMAR
b wingan
1306 ICS (COMM) [864/2025 [30.07.2025 [PREM 25.09.2025 [18.10.2025 18.10.2025 [10.11.2025 6.12.2025  [15.12.2025
INARAYAN 22.11.2025  [22.11.2025 [24.11.2025
[KOTHARI VY
[RAMAN
[KUMAR
ICHAUDHARY
[MS. DEVENDER KUMAR|CENTRAL 1303, [Suit forlCS(COMM) [26.05.2025 |[ASHWANI 18.09.2025 [10.10.2025 [10.10.2025 [25.10.2025
ISHARMA, DISTRICT JUDGE,| [Extension [Recovery INO [KUMAR \E|
ICOMMERCIAL COURT-03 Block, Tis| 602/2025 ISAKSHI JAIN
[Hazari
[Courts,
IDelhi
1303, [Suit forlCS(COMM) [17.02.2025 [FITWELL 24.09.2025 [16.10.2025 16.10.2025 [27.10.2025 [03.11.2025 [03.11.2025
[Extension [Recovery INO JHOSIRY CORP/
[Block, Tis| [203/2025 VS AJAY|
[Hazari [BHALLA
[Courts,
Delhi
[MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 06.05.2025 [M/S STONE02.09.2025 [PE- [BEFORE PE-BEFORE BEFORE 14.09.2025
IDISTRICT JUDGE,| [EXTENSIO COMM)490 ISTUDIO V/§ 12.09.2025 13.09.2025 [DE- 14.09.2025
ICOMMERCIAL COURT-04 IN  BLOCK]| 2025 ISH. SAURABH] IAND [26.09.2025
[THC [KHANDELWAL [13.09.2025
[DELHI IAND DE-
25.09.2025
IAND
26.09.2025
1304 [RECOVERY [CS 01.07.2025 [VIKAS VERMAf0.09.2025 [PE- BEFORE PE-BEFORE BEFORE 07.09.2025
[EXTENSIO COMM)704 /SMCD [24.09.2025  [26.09.2025 [DE- 7.09.2025
IN  BLOCK]| 2025 IAND [17.09.2025
[THC 26.09.2025
[DELHI IAND DE-
[15.09.2025
IAND
16.09.2025
1304 IRECOVERY [CS(COMM)1 [05.08.2022 [PUNJAB 15.09.2025 [PE- BEFORE PE-BEFIRE DE-BEFORE [10.11.2025
[EXTENSIO 49/2022 INATIONAL [13.09.2025 14.10.2025 [28.10.2025 [10.11.2025
IN  BLOCK| IBANK Vv/y IAND
[THC ISHAL 14.09.2025
[DELHI [PANDEY [DE-
[27.10.2025
IAND
[28.10.2025
1304 [RECOVERY [CS(COMM)4 [17.04.2025 [VYOMA EXIM|16.09.2025 [PE- [BEFORE PE-BEFORE BEFORE 12.11.2025
[EXTENSIO l10/2025 IPVT LTD V/§ 16.10.2025 16.10.2025 [31.10.2025 [12.11.2025
IN  BLOCK]| BAL  KISHAN| AND
THC IDAS 17.10.2025
[DELHI -
30.10.2025
IAND
31.10.2025
04 [RECOVERY [CS (COMM)-16.05.2025 [AMIT KHANNA|18.09.2025 [PE 18.10.2025BEFORE PE-BEFORE [BEFORE- 14.11.2025
[EXTENSIO 543/2025 /S. DIMPY| IDE-01.11.2025 [18.10.2025 [DE- [14.11.20254
[N BLOCK]| JANAND [01.11.2025
[THC
IDELHI
04 [RECOVERY [CS (COMM)-19.03.2025 [AARAV 18.09.2025 [PE —BEFORE PE-BEFORE BEFORE- 21.11.2025
[EXTENSIO 1309/2025 IPACKAGING [28.10.2025 &28.10.2025 [DE- [21.11.2025
[N BLOCK] [PVT. LTD. VS| [29.10.2025 06.11.2025
THC IMANALI IDE-06.11.2025
[DELHI [PASAND AGRO| 8 07.11.2025
[FOODS INDIA
1304 [RECOVERY [CS(COMM)- [17.12.2024 /S AWAIL18.09.2025 [PE-30.10.2025BEFORE PE-BEFORE [BEFORE- 25.11.2025
[EXTENSIO 1383/2024 ICREATIONS VS| & 31.10.202530.10.2025 [DE- [25.11.2025
[N BLOCK] IM/S  UJJWAL IDE- 14.11.2025] 14.11.2025
[THC IMARKETING & 15.11.2025
[DELHI
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1304 [RECOVERY [CS (COMM)-11.02.2025 [M/S 19.09.2025 [PE-15.10.2025 BEFORE PE-BEFORE BEFORE- 04.11.2025
[EXTENSIO 177/2025 [HARBANSH IDE- 15.10.2025 [DE- 4.11.2025
IN  BLOCK] ILAL FOODS| [20.10.2025 [04.11.2025
THC [PVT. LTD. VS|
[DELHI IM/S NAHAR]
[FROZEN
[FOODS & ICH
ICREAM PVT|
ILTD.
1304 IRECOVERY [CS (COMM)- [DIVYANK BOSﬁlLogaozs [PE- [BEFORE PE-BEFORE [BEFORE 28.10.2025
[EXTENSIO 1201/2023 S. SUSHILY [25.09.2025 [25.09.2025 [DE- [28.10.2025
IN  BLOCK| [KUMAR IAND
[THC ISHEGAL & ORS, [26.09.2025
[DELHI [DE-13.10.2025)
IAND
[15.10.2025
1304 [RECOVERY [CS (COMM)+ INEPTUNE 27.09.2025 [PE- [BEFORE PE-BEFORE [BEFORE 01.12.2025
[EXTENSIO 1340/2024 ISYSTEMS V/§ 12.011.2025 [13.11.2025 [DE- 1.12.2025
IN  BLOCK] IMURLI IAND [25.11.2025
THC [ELECTRIC [13.11.2025
[DELHI ISTORE IAND
24.11.2025
IAND
25.11.2025
5 [SH. MANOJ KUMAR|CENTRAL i
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05
6 [SH. NEELAM SINGH, DJ| il
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI
ISH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [191/2025 'ARUNA 01.09.2025 6.10.2025 6.10.2025 [25.10.2025 [29.10.2025
IGUPTA, DISTRICT JUDGE, VERMA \E|
ICOMMERCIAL COURT-07 IMCD
02 ICS(COMM) [158/2025 [RITU THAREJA| [27.10.2025  [27.10.2025 13.11.2025  [24.11.2025
/S MCD
1302 ICS(COMM) [1090/2024 [PAWAN 13.10.2025 13.10.2025 (07.11.2025  [10.11.2025
IBANSAL \'E
IMCD
ISH. GORAKH NATH] il
[PANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT
ISH. DEEPAK GARG, 1309 IOMP JAmitabh [NA [NA [NA [NA
[IDISTRICT JUDGE, [EXTENSIO COMM.)/38 [Baranwal Vs SBI|
ICOMMERCIAL COURT-09 IN  BLOCK| 2025 ICards and|
[THC [Payments
IDELHI Services LTD
09 [RECOVERY [CS Sh Rajender [PE- [BEFORE PE| BEFORE __ [03.09.2025
[EXTENSIO COMM)/134 [Kumar Gupta Vs [20.03.2025  [20.03.2025 [03.09.2025
IN  BLOCK| [2/2024 Tunicipal IDE-
[THC ICorporation  of|
IDELHI IDelhi
o [SH. AJAY PANDEY,| 10 Ics (comm)  [cs IM/s RAK F [LC appointed
IDISTRICT JUDGE, COMM)/84 [FITNESS ffor evidence|
ICOMMERCIAL COURT /2025 ICONSUMER recording
[PVT LTD|
THROUGH IT§|
IDIRECTOR RAJ|
TKRAM) \E| nder order
— L nI1C) &
1310 ICS (COMM) [CS ISTERLING - ILC appointed
COMM)/79 IMPEX Vs ANI[ ffor evidence] off
13/2025 [TRADING recording  |witnesses be|
ICOMPANY
nder order|
— 1




DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS
1310 ICS (COMM) [CS 04-06-2025 [ARTHANT 19.09.2025 [PE-27.07.20251 |As per order,
COMM)/65 IJELECTRICALS arties to file
8/2025 s M/ ist of]
[PRAMOD itnesses, if|
[TELECOM ny, within
IPRIVATE eek  fro
ILIMITED the date off
— d
1310 °S (COMM) [CS 01-07-2025 [VASUNDHARA [19.09.2025 [PE-09.10.20251 |As per order,
COMM)/69 ISALES parties to file|
8/2025 ICORPORATION ist of|
s TREHAN| witnesses, if|
INDUSTRIES ny, within
eek  fro
the date of|
— d
10 ICS (COMM) [CS 02-08-2025 [M/s  GLOBAL]22.09.2025 [PE-14.10.2025} |As per order,
COMM)/88 IMEDIKIT ist of]
[7/2025 ILIMITED Vi itnesses bel
IM/S S P filed within
JAGENCIES 15 days froi
the date of|
rder.
1310 ICS (COMM) [CS 02-07-2025 [RUCHIKA 25.09.2025 | ILC appointed|As per order,
COMM)/725| JAGARWAL Vs ffor evidencellist of]
2025 IKRISHAN PAL recording  [witnesses be|
ISINGH ffiled  within|
15 days as|
rovided
nder order
— ra D], el
1310 ICS (COMM) [CS 29-04-2025 [Central Bank ofl26.09.2025 [ ILC appointedAs per order,
COMM)/45 India Vi for evidencellist of|
/2025 IRAJINDER recording  |witnesses be|
[Kumar ffiled  within|
Deceased 15 days as|
[Borrower) provided
nder order|
— D 4
10 °S (COMM)  [CS 01-05-2025 [M/s R K Goel26.09.2025 | F [For
COMM)/46 JAbhey ~ Kuma IArguments
18/2025 Pain Vs f
[Municipal [Preliminary
ICorporation  of| fissue.
IDelhi
1310 ICS (COMM) [CS 12-07-2025 [TRUEWARE  [26.09.2025 [ ILC appointedAs per order,|
COMM)/79 INTERNATION ffor evidencellist off
/2025 AL LLP V: recording itnesses be|
IRIDHIMA filed within|
ISALES 15 days as|
provided
nder order|
La D], l
11 SH. S.S RATHI, DISTRICT|ICENTRAL il
WUDGE, COMMERCIAL
ICOURT
2 (SH. RAVINDER BEDIL,CENTRAL il
IDISTRICT JUDGE,
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL, DISTRICTICENTRAL il
WUDGE, COMMERCIAL
ICOURT
4 [SH. ASHUTOSH KUMAR,WEST il
IDISTRICT JUDGH
I((COMMERCIAL COURT)
5 [MS. VINEETA GOYAL,WEST s s(comm)/37(05-05-2025 [M/S NIHONj18-09-2025 [Nil INil INil INil INil
IDISTRICT JUDGE| IPRECISION
I((COMMERCIAL COURT)-02 [FAB TECH]
[[NDIA
[THROUGH IT¢|
IPROPRIETOR
JASHISH
— lrrrrirap 3
ICounter Claim{Counter 15-01-2025 [MADAN  LALl9-09-2025 [Nil INil INil INil INil
Claim/1/202 IPROPRIETOR
5 IOF NEW|
IDURGA
[TRAVELS AND|
JANR Vs M s Axi:
ICommunication
— Th. b ite AD
ICS ICS 27-09-2023 [M/S S.Ml24-09-2025 [Nil INil INil INil INil
COMM)/710 ISTEELS Vs HSK]|
2023 [[NFRA PVT LTD|
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ICS
COMM)/491
2025

REGIS T
03-06-2025

NAME
[SHA SHARMAJ|27-09-2025
IPROP. OF M/S|
[[SHA
[INDUSTRIES V:
ICASTLE
VALVES

ILIMITED
Irp Ao

INil

INil

INil

INil

INil

ICounter Claim|

ICounter
“laim/39/20
25

06-08-2025

IM/S CASTLE27-09-2025
'ALVES PVT)
ILTD Vs ISHA|
ISHARMA PROP|
IM/S ISHA|
[INDUSTRIES

INil

INil

INil

INil

INil

16 SH. RAGHUBIR SINGH,WEST
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL|WEST
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 |SH. AJAY GUPTA, DISTRICTWEST
UVUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMAR|WEST
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

nil

20|SH. PULASTYAINEW DELHI
IPARAMCHALA, DISTRICT
WUDGE (COMMERCIAL
ICOURT)-01

i

ICS(COMM)

K35/2021

[21.10.2021

'ALVOLINE  [02.09.2025
ICUMMINS PVT|
ILTD. VS. M/§
ISALASAR  OI[
IAGFENCY

ITHIN
EEK

ONEWITHIN
IONE WEEK

INOT FILED

IDATE
IGIVEN

NOTDATE

IGIVEN

NOT|

ICS(COMM)

l2/2025

03.01.2025

B S THAKUR}10.09.2025
S. CENTRAL
[PUBLIC
ORLKS
IDEPARTMENT
JAND ORS.

WITHIN
EEK

ONEWITHIN
NE WEEK

INOT FILED

IDATE
IGIVEN

NOT|

IDATE
IGIVEN

NOT|

[cs(coMm)

163/2019

[19.07.2019

ISHREH 19.09.2025
ADAN VS.
[HARISH
[KUMAR  AND|
ISONS HUF AND|
IORS.

ITHIN
EEK

ONEWITHIN
IONE WEEK

INOT FILED

IDATE
IGIVEN

NOT|

IDATE
IGIVEN

NOT|

ICS(COMM)

[787/2024

23.09.2024

[TIMES [24.09.2025
[NTERNET
LIMITED VS|
IM/S ZARIA|
JAND ANR.

TTHIN
WEEK

ONEWITHIN
IONE WEEK

INOT FILED

[DATE
IGIVEN

NOT

IDATE
IGIVEN

NOT

ICS(COMM)

5713/2024

18.11.2024

IRAJENDER 24.09.2025
IPRASAD

IGUPTA VS. THE|
INEW INDIA|
JASSURANCE

TTHIN
EEK

ONEWITHIN
IONE WEEK

INOT FILED

IDATE
IGIVEN

NOT|

IDATE
IGIVEN

NOT|

21 [SH. BALWANT RAI BANSAL,NEW DELHI
IDISTRICT JUDGH|
((COMMERCIAL COURT)

b5

ICS (COMM.)

b2 / 2025

l27.01.2025

ISTATE  BANK09.09.2025

F INDIA Vs
LAKSHMI|

[PRASANNA RM

ITHIN
EEK

ONEWITHIN
NE WEEK

INOT FILED

IDATE
IGIVEN

NOT|

IDATE
IGIVEN

NOT|

cs (comnr,)

517 / 2022

02.06.20255

[HT MEDIA LTD|10.09.2025
s AH

HEELER AND|
ICO PVT LTD

ITHIN
WEEK

ONEWITHIN
IONE WEEK

INOT FILED

IDATE
IGIVEN

NOT|

IDATE
IGIVEN

NOT|

ICS (COMM.)

13 / 2019

l23.09.2019

IM/S RAMPUR}19.09.2025
[ENGINEERING
ICOMPANY LTD,
s M/§
[FIBERFILL
JENGINEERS
IAND

TLIZDQ

ITHIN
WEEK

ONEWITHIN
IONE WEEK

INOT FILED

IDATE
IGIVEN

NOT|

IDATE
IGIVEN

NOT|




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME

ITS

s M/S TSK

OQDITAT TV

22

IMA. HIMANI MALHOTRA,
IDISTRICT JUDGH
((COMMERCIAL COURT)-03

INEW DELHI

nil

[p. LTD.

23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)15.03.2024 |Living Media03.09.2025 [19.09.2025 ith in 15NIL INIL INIL
WUDGE(COMMERCIAL ICourt 131/24 India Ltd Vs IDays
ICOURT) Block-T ISwiss Promotion|
[Private Limited
24 [MS. ANURADHA SHUKLASOUTH il
IBHARDWAJ, DISTRICT
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISOUTH il
26 ([SH. SANJEEV KUMARISOUTH nil
ISINGH, COMMERCIAL
ICOURT.
27 (SH. LOKESH KUMAR[SOUTH ko, New|CS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  [15-01-2024 [ 9-10-2024 [ F -
S 5 DISTRICT ICourt ICIAL /2023 ILIFE
WUDGE(COMMERCIAL Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|
S AMIT|
[ENTERPRISES
ko, NewCS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02-2024 | [24-04-2024 | F -
ICourt ICIAL B4/2019 JAGGARWAL V¢
Block-IT IM/S  RACING|
[PROMOTIONS
[P. LTD.
ko, New[CS/COMMER [CS/COMM/6|24-11-2022 [M/S  POTHOS?21.02.2024 [ [26-04-2024 | F -
Court CTAL 60/2022 ISOLUTIONS V¢
Block-11 IM/S D. K]
ICHEMICALS P/
ILTD
ko,  New/CS/COMMER [CS/COM/12/[04-01-2022 [MERCHANTS [22-02-2024 [ 30-04-2024 | F 3
[Court ICIAL 2022 ICOURIER P
Block-IT [LTD. VS SURYA|
ICARGO
ko, New|CS/COMMER [CS/COM/60 [26-08-2023 [[V 30-05-2024 | F F F -
ICourt ICIAL /2023 ICOMMUNICATI]|
Block-IT JON VS JAKSON|
ILTD.
o, New|[CS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKho-07-2024 | 14-05-2025 | F -
ICourt ICIAL [2/2023 [NDIA SERVICH|
Block-IT ICENTER \E|
[POSCO
[POGGENAMP
[ELECTRICAL
ISTEEL
ko, New|[CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAM|03-07-2024 [ [28-10-2024 | F -
[Court [CIAL /2020 [PRIYADARSHI
Block-1T INI VS AMMAN|
[ULLAH
ko, New|CS/COMMER [CS/COM/54 [|27-09-2023 JAKMY 25-09-2024 | [26-11-2024 | F 3
ICourt ICIAL l/2023 IBUILDCON P/
Block-1T [LTD. VS SM
[ENTERPRISES




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
ko, NewCS/COMMER [CS/COM/47 |08-10-2024 [MRS. BALAh1-02-2025 | [26-11-2024 | F -
ICourt ICIAL 13/2024 IDEVI Vs
Block-1T IMUNICIPAL
ZORPORATION
JOF DELHI

ko, New|[CS/COMMER [CS/COMM/9|24-02-2025 [IENERGIZERS [18-09-2025 [ F F F -
Court CIAL 9/2025 [T SERVICES V§|
Block-1T [PVR INOX LTD.

28 SH. LAL SINGH, DISTRICT|SOUTH-EAST 18 BLOCK 1CS(COMM) [283/23 25-03-2023 B L AND[20-09-2025 [15-10-2025  [15-10-2025 [24-11-2025 [24-11-2025 |03-11-2025
WUDGE ICOMPANY PVT]
[LTD V:
ELCOME
[HOME LUXURY]|
IREAL ESTATE|
ISERVICES

29 [MS. NIKHIL CHOPRA,[SOUTH-EAST 14 Commercial [CS/COMM/6[24.07.25 [BHUSHAN 01.09.25 ithin 15 days|06.09.2025 |
IDISSTRICT JUDGE 0/25 IDEALMARK VS|
IANANYA
JASHUTOSH

ICS/COMM/6[21.12.21 IDHARAM 01.09.25 ithin 15 days[N/A
35/25 [NDUSTRIES

S. R DEVIY
[ENGINEERS

ICS/COMM/1[30.11.22 [[DBI BANKl04.09.25 ithin 15 days|09.10.25
159/22 ILTD. VS. VAKIL
[KUMAR

°S/COMM/1[28.02.25 ISTATE  BANK04.09.25 [Within 15 days[20.09.25

16/25 JOF INDIA VS|
RAHUL
IGURUNG
ICS/COMM/2[29.07.24 IVICTORIAS 08.09.25 ithin 15 days[15.10.25 L L |
924/24 ISECRET VS|
[KISHOR NARSI
ICS/COMM/1[19.03.24 ISTATE  BANK[10.09.25 ithin 15 days[25.09.25 L L L
07/24 IOF INDIA VS|
IKANTA DEVI
ICS/COMM/3[30.09.24 ISHEKHAR 11.09.25 ithin 15 days[20.09.25 | | |
749/24 IGUPTA VS|
ISHAGUN
ICORPORATION
"S/COMM/4[21.05.25  |[MANTU 11.09.25 [Within 15 days[08.10.25 | _ I I
B6/25 IMANGAL VS|
[UMANG
INDAL
I30|SH. VRINDA KUMARI ISOUTH-EAST nil
131 [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICommercial |CS COMM/[29.08.2023 [KAPAS 5890 5925 - - - -
suit 136/2023 [TECHNO FABS|
PVT LTD V¢
IM/S S.R|
[LEATHER
ISTORE
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 ICommercial |[CS COMM/[18/03/25 [NARESH 24/07/25 130/07/25 &~ - - -
Isuit l217/25 IKUMAR 13/08/25
HARDWAJ Vs|
ATISH




DISTRICT COURT

CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME
ICommercial
fsuit

133MS. NEERA BHARIHOKE,SOUTH-EAST il
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST 30 ICommercial |CS (comm)405.08.2024 [Sandeep Guptalssue Framedos.08.2025 5.08.2025 [05.08.2025 |- -
IDJ(DIGITAL)-07, SOUTH| 2957/2024 s P & Gon
[EAST DISTRICT, [Enterprises 16.07.2025

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST il
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST il
IDISTRICT JUDGH
I((COMMERCIAL COURT)

B7[MS. RUBY ALKA GUPTA,EAST fil
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

138 |SH. SANJEEV KUMARNORTH-EAST201, New(C.S. (COMM) [125/2024 13-11-2024 [Central Bank offMANISH 911118926  [01-09-2025 [ F ICONTESTE
[MALHOTRA, DISTRICT] Building [ndia Vs AniANGIGRAS ID
WUDGE (COMMERCIAL)-01 [KKD [Kumar

IC.S. (COMM) [100/2024  [25-09-2024 [Kako  ApparelJAGRITI 8527506427 [03-09-2025 | F ICONTESTE
[[ndia through itsJAIN D
Iprop Bharat]
IBhushan \E
Gaurav Anand
IC.S. (COMM) [25/2025 l12-02-2025 [Reshma IK.K. LEGAL 9871226784 8-09-2025 F ICONTESTE
ICollection V| D
INysaa Retalil
enture Pvt Ltd
IC.S. (COMM) [22/2025 01-02-2025 [ANAND JAINJZARIIF 350221670  [10-09-2025 [ F ICONTESTE
[PROP M/SAHMAD D
"RAFT METAL
s ASHOK]
[KUMAR
ISHARMA PROP|
IM/S AAA
[POWERTECH
IC.S. (COMM) [130/2024 25-11-2024 |[CENTRAL [ZARIIF 0350221671  [15-09-2025 | F ICONTESTE
[BANK OFAHMAD D
[[NDIA Vs DILIP|
[KUMAR
[PROPRIETOR
IM/S RAJDHANI|
1ILK DAIRY
IC.S. (COMM) [118/2024 t1-11-2024 [SBL Pvt Ltd VYK.K. LEGAL [9871226784 [18-09-2025 | F ICONTESTE
[Done By Design D




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGIS T NAME
IC.S. (COMM) [83/2024 21-08-2024 [RAMANDEEP [RAKESH 891691568  [24-09-2025 [ F ICONTESTE
ISINGH VSKUMAR ID
[HARMEET
ISINGH
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, New{CS(COMMER [CS(COMM) [09.05.2025 [Suresh Saini VsJ20.09.2025 [Not Filed Not Filed Not Filed INO INO
ICourt ICIAL) 00/2025 INysaa Retall
[Building [Venture Pvt Ltd
4_0MS. KIRAN BANSALSHAHDARA |ROOM NOICOMMERCIACS  COMM| [PUNJAB AND|02.09.2025 [NOT FILED [NOT FILED [NOT FILED [NO- INO
IDISTRICT JUDGE), 208 IL 1353/2025 ISIND BANK V§
((COMMERCIAL COURT) IVIRENDER
IMOHAN
ISHARMA
[ROOM NO|ICOMMERCIAICS COMM] [UNION BANK|04.09.2025 [NOT FILED [NOT FILED [NOT FILED [NO- INO
208 IL 91/2025 IOF INDIA V¢
ISANJEEV
[KUMAR
[ROOM NO|ICOMMERCIAICS COMM| IM/S OMSONA[10.09.2025 [NOT FILED [NOT FILED [NOT FILED [NO- INO
208 1659/2024 IMARKETING
PVT LTD V¢
IMADHU
JAGGARWAL
[ROOM NO|ICOMMERCIAICS COMM| KRISHAN LALj16.09.2025 [NOT FILED [NOT FILED [NOT FILED [NO- [NO
208 16/2025 [TANEJA \E|
[DHARAM
ISINGH
[41[SH. SANJAY SHARMA-IISHAHDARA B03, NewCS(COMMER [CS(COMM) [19.03.2025 [M/S 01.09.2025 [Not Filed INO [Not Filed  |NO INO
IDISTRICT JUDGE), ICourt ICIAL) 173/2025 [PADMAVATI
ICOMMERCIAL COURT [Building IGARMENTS V¢
IM/S KAKA|
[BAZAR PVT)
ILTD & ORS
1303, NewCS(COMMER [CS(COMM) [09.07.2025 [M/S C Ho1.09.2025 [Not Filed INO INot Filed INO INO
ICourt ICIAL) k24/2025 [TEXTILE AL
[Building JRCGC FABRICS|
[PVT LTD
1303, NewCS(COMMER [CS(COMM) [25.07.2025 [M/S PARAS03.09.2025 [Not Filed INO INot Filed INO INO
ICourt ICIAL) l58/2025 ICOLLECTION
[Building VS M/S
ITRENDO CARD
03, New[CS(COMMER [CS(COMM) [25.02.2025 |AKSHAT JAINJ03.09.2025 [Not Filed INO INot Filed INO INO
[Court ICIAL) 118/2025 S  PRAVEEN|
[Building [KUMAR JHA
1303, NewCS(COMMER [CS(COMM) [18.03.2024 [SAURABH 04.09.2025 [Not Filed INO INot Filed INO INO
ICourt ICIAL) 177/2024 IGUPTA \E|
[Building IMUNISH JAIN
1303, NewCS(COMMER [CS(COMM) [08.04.2025 [[DBI BANK LTDj09.09.2025 [Not Filed INO INot Filed INO INO
ICourt ICIAL) [217/2025 S SACHIN|
[Building ERMA
1303, NewCS(COMMER [CS(COMM) (04.09.2025 [HARDIK GARG[09.09.2025 [Not Filed INO Not Filed INO INO
ICourt ICIAL) u68/2024 S MANOJ|
Building [KUMAR JAIN
03, New[CS(COMMER [CS(COMM) [17.02.2024 [SAURABH 09.09.2025 |Not Filed INO INot Filed INO INO
(Court ICIAL) l120/2024 IGUPTA Vs
[Building IMAHESHWARI




DISTRICT COURT

ROOM

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

1303, NewCS(COMMER [CS(COMM) [20.12.2024 [SHREE 09.09.2025 |Not Filed INO INot Filed INO INO
(Court ICIAL) 1648/2024 IBANKEY
[Building IBEHARI

[FABRICS  PVT|

ILTD VS SUNIL

[KUMAR GUPTA
1303, NewCS(COMMER [CS(COMM) [06.06.2025 [BABULAL 10.09.2025 [Not Filed INO INot Filed  [NO INO
ICourt ICIAL) 382/2025 [PUROHIT VS|
Building ICHILUKA

ISHIVA KUMAR
303, NewCS(COMMER [CS(COMM) [29.04.2025 [PANCH 17.09.2025  [Not Filed INO INot Filed  [NO INO
ICourt ICIAL) l272/2025 IRATTAN
Building IFABRICS VS

IAYUSH

[FABRICS &

JANR
1303, NewlCS(COMMER [CS(COMM) [02.04.2025 [M/S JAIl17.09.2025 [Not Filed INO Not Filed INO INO
ICourt ICIAL) 188/2025 [BHAWANI
[Building TRADING V¢

ANOJ

[KUMAR

IMITTAL
1303, New|CS(COMMER [CS(COMM) [07.03.2025 [MAHAVEER  [17.09.2025 [Not Filed INO Not Filed  [NO INO
ICourt ICIAL) 147/2025 [KUMARK  V§
Building JASHOK KUMAR]

[RAJPUROHIT
1303, New|CS(COMMER [CS(COMM) [25.07.2025 [VIKAS GOEL V§19.09.2025 [Not Filed INO INot Filed  [NO INO
[Court ICIAL) k59/2025 IMCD & ANR.
Building
303, NewCS(COMMER [CS(COMM) [17.05.2023 [ROHAN BOOK}10.10.2025 [Not Filed INO Not Filed ~ [NO INO
ICourt ICIAL) 259/2023 ICOMPANY PVT|
Building ILTD VS|

[FUTURE
1303, New|CS(COMMER [CS(COMM) [04.01.2025 [P P TEXOFAB[]22.09.2025 [Not Filed INO Not Filed  [NO INO
ICourt ICIAL) 7/2025 [PRIVATE
Building [LOMITED V¢

1/S  FLEXON|

PEANS
1303, New/CS(COMMER [CS(COMM) [20.12.2024 [SHREE 23.09.2025 [Not Filed INO Not Filed  [NO INO
[Court ICIAL) 1648/2025 IBANKEY
Building [BEHARI

[FABRICS  PVT|

ILTD VS SUNIL

[KUMAR GUPTA
1303, NewCS(COMMER [CS(COMM) [25.02.2025 |GREAT INDIA]22.09.2025 [Not Filed INO Not Filed [NO [NO
[Court ICIAL) 116/2025 [PIPES PVT LTD|
Building AA

'AISHANAV

INFRASTRUCT

JURE
1303, New/CS(COMMER [CS(COMM) [25.01.2025 [M/S CAPRISO]24.09.2025 [Not Filed INO INot Filed [NO [NO
ICourt ICIAL) 0/2025 [FINANCE LTD|
[Building VS M/S KAJ|

INFRASTRUCT

JURE PVT LTD
1303, New/CS(COMMER [ CS(COMM)o04.12.2024 [M/S ROOP|24.09.2025 [Not Filed INO Not Filed  [NO INO
ICourt ICIAL) 614/2024 [TRADERS V¢
[Building IM/S SHREE

IRAM SALES
1303, New/CS(COMMER [CS(COMM) [20.12.2024 [PRIME INSIAl24.09.2025 [Not Filed INO Not Filed  [NO INO
ICourt ICIAL) 1643/2024 JAUTO  LINKS|
[Building PVT LTD V¢

IM/S SLM|

ICONTRACTS

[LTD & ORS
303, New(CS(COMMER [CS(COMM) |[25.01.2025 [M/S SIRI IN[24.09.2025 [Not Filed INO INot Filed  [NO INO
ICourt ICIAL) 61/2025 [FINLEASE PVT|
Building LTD VS M/S

[KAJ

INFRASTRUCT

[URE PVT LTD




DISTRICT

COURT

ROOM

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

ICO,. LTD.

1303, NewCS(COMMER [CS(COMM) [03.07.2025 |ANITA VS24.09.2025 [Not Filed INO INot Filed INO INO
ICourt ICIAL) 1399/2025 IPOOJA GARG &
[Building IORS.
1303, NewCS(COMMER [CS(COMM) [12.07.2025 [BANK OF25.09.2025 [Not Filed INO INot Filed  [NO INO
ICourt ICIAL) k35/2025 [INDIA \E|
Building IKHUSHBOO
IMISHRA
1303, NewCS(COMMER [CS(COMM) [27.05.2025 [M/S GREATJ]25.09.2025 [Not Filed INO Not Filed  [NO INO
ICourt ICIAL) 1348/2025 I[FOAM
Building [PRODUCTS LLP|
S M/
ISAARTHI
INDUSTRIES
1303, NewCS(COMMER [CS(COMM) [10.07.2025 [STATE BANK[]26.09.2025 [Not Filed INO Not Filed INO INO
(Court ICIAL) k29/2025 IOF INDIA VS§
[Building IMOHD FAIZAN
1303, New/CS(COMMER [CS(COMM) [15.05.2025 [NAVEEN 26.09.2025 [Not Filed INO INot Filed INO INO
(Court ICIAL) 1319/2025 [KUMAR
Building ICHHOTRA V§
[BALJEET
ISINGH
[KHUSHWAH
k42 |SH. PAWAN KUMAR MATTOISHAHDARA [C.No 304 [COMMERCIA[CS(COMM)/ [POOJA 2-09-2025 [FILED  ONJFILED ON 16{NOT FILED |[NOT FILED [NOT FILED |[P.E. 24-09]
IDJ (COMM-04) IL i41/2025  [SHARMA V§ 16-09-2025 [09-2025 2025
[MALIK
WATCH
IAND
[MOBILE
ICOMMERCIACS(COMM)/ [KAND Djo3/09/2025 [NOT FILED [NOT FILED |NOT FILED [NOT FILED [NOT FILED [P.E.  13-11-
IL 123/2025 ICOMPANY 2025
VS
IDIMENSIO
N
ICONSULTIN]
IG PVT. LTD.
ICOMMERCIA[CS(COMM)/ [BANK  OFo04-09-2025 INOT FILED [NOTFILED |[NOT FILED [NOT FILED [NOT FILED [P.E.  18-11-
IL 1367/2025 IBARODA VS 2025
IDEEPAK
IGARD
ICOMMERCIA [CS(COMM)/ [SANJAY 108-09-2025 INOT FILED [NOTFILED |[NOT FILED [NOT FILED [NOT FILED [P.E.  17-11
IL 9/2025 AIN VY 2025
IRAMESH
IKUMAR
ICHOPRA
ICOMMERCIA [CS(COMM)/ [RAVI [23-09-2025 [NOT FILED [NOT FILED |NOT FILED [NOT FILED [NOT FILED [P.E. 01-12-
IL 343/2025 [KHURANA 2025
VS RAJESH
ICOMMERCIA [CS(COMM)/ [SATISH I24-09-2025 INOT FILED [NOT FILED [NOT FILED [NOT FILED NOTFILED [P.E. 08-12-
IL 199/2025 IKUMAR V¥ 2025
[MR.RAKES
H
[DHONDIYA
IL AND ANR
ICOMMERCIA [CS(COMM)/ [VINAY [26-09-2025 INOT FILED [NOTFILED |NOT FILED [NOT FILED [NOT FILED [P.E.  11-12-
IL 636/2025 |[KUMAR 2025
AIN Vi
[HARSH KR|
JAIN
43 [MS. PREETI AGARWAINORTH- o6 ICivil 120/22 01-09-2025 [M/S PANNU|
IGUPTA, DISTRICT JUDGE[WEST AR RENTAL
I((COMMERCIAL COURT) [PVT LTD V
THE NEW|
INDIA
JASSURANCE
°0,. LTD.
121/22 01-09-2025 [M/S PANNT|
ICAR  RENTAIL
PVT LTD Vg
[THE NE
[[INDIA
JASSURANCE




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI

l122/22 01-09-2025 [M/S/  PANN
ICAR  RENTAL
[PVT LTD Vs
[THE NEV
[[NDIA
JASSURANCE
IcO,. LTD.

l154/22 01-09-2025 [MS TARAKAR]|
[MPORT AND|
[EXPORT Vs
ISAINATH
ICHAUDHARY

[701/22 01-09-2025 [ABHISHEK
IGARG Vs
OHD IMRAN

513/22 02-09-2025 [TRAVEL
YTSER INDIA|
[PVT LTD V§
[BEST DEALS|
[HOLIDAYS
JAND
IDESTINATIONS|

[752/22 02-09-2025 PAGRITI
[PLASTICS LTD|
s AARAV
[PACKAGING
[PVT. LTD

21/20 03-09-2025 [SHERAWALI
IDEVELOPERS
LLP Vs M/S|
IMAJESTY
[HOMES  AND|
JORS.

92/22 03-09-2025 [SURINDER
ISINGH
IDHINGRA V|
ISATISH
[KUMAR GUPTA

[711/22 03-09-2025 [SURINDER
ISINGH
IDHINGRA V4
ISATISH
[KUMAR GUPTA

584/22 l04-09-2025 PJAGRITI
[PLASTICS
ILIMITED Vs
[KIRTIMAN
ICEMENTS AND|
[PACKAGING
[NDUSTRIES

o
165/24 04-09-2025 [M/S
[RAMAKRISHN
A ELECTR!
ICOMPONENTS
PVT LTD Vs
IM/S
ISEROVOTECH
loauwo

5/21 08-09-2025 [ETALORS
TRADERS
[PRIVATE
ILIMITED Vs
ILIBERTY
ISHOES
[LIMITED

1308/24 08-09-2025 [Sharad Goel Vs
[Prg Pharma Pvi|
ILtd

09/22 09-09-2025 M/ S RATH]]|
[ENTERPRISES
s M/S|
ISURESH PIPES|
[PVT LTD

07/19 11-09-2025 [M/S
[R.S.POLYMERS
s M/S NEV
[PUNJAB AGRO|
ICO.AND ORS.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS

[223/22 11-09-2025 [Q FACTOR|
[FINANCE AND|
[INVESTMENTS
PVT LTD Vg
JASHU KUMAR]
JAND ORS

30/20 15-09-2025 [M/S RAJDHAN]|
[FLOUR MILLS
LTD Vs
RAKESH
[KUMAR

738/23 15-09-2025 [STATE  BANK|
JOF INDIA Vg
R. NAVEEE;
IGUPTA PROP|
loF M/
[BHARAT
[PRODUCT
harnra

[806/22 16-092025 [AMIT
JAGGARWAL Vs
IDPAVENDER
[EGG FARM

29/23 16-092025 [PHOOL KUMAR]
s SHRI RAM|
SENERAL
[NSURANCE
ICOMPANY
[LIMITED

18/22 17-09-2025 [KAIZEN INDIA|
A
[PARTNERSHIP
[FIRM) Vs
ISARVATMA
[MPEX PVT)
[LTD

38/21 18-09-2025 [M/S. CRYSTAL
ICROP
[PROTECTION
ILIMITED Vs
[RANDHIR
ISINGH

74/20 [22-09-2025 [MAA  SUMAN|
[ENTERPRISES
s FANCY|
READY MADE
ISTORE

64/21 l22-09-2025 |GOYAL
[TRADING
ICOMPANY Vs
THE PALAZZO|
[BANQUET AND|
JANR

1663/22 22-09-2025 [EMGREEN
[MPEX
[LIMITED \E
[DHURI
[PLASTIC
[PRIVATE
[LIMITED

587/23 23-09-2025 [BANK OH
INDIA Vs
[HUNDI LAY
IPROP M/
'ANSHIKA
[FOODS

I588/23 23-09-2025 [BANK OH
[[INDIA Vi
PITENDER
[KUMAR PROP|
IM/S
VANSHIKAS

Ro7/21 [24-09-2025 [PRITAM
[KUMAR
IMITTAL  AND|
IORS.. Vs
ISAURABH
[TANWAR AND|
JANR

kogq/22 24-09-2025 [PUMA SH|
[THRU ITS AR]
Vs
[BISHWAJEET
JAGARWAL AND|
RS.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

539/22 [24-09-2025 [RAKESH JAIN|
s RITESH]
IGUPTA

161/24 25-09-2025 [VIPIN GUPTA|
/s NEERU]|
JAGGARWAL

¥4 |SH.VINOD YADAV 205 Civil ICS/Comm./4|07.06.23 JUCO Bank Vs

1/23 IM/s Guliy:

ISport

ICS/Comm./2/03.04.25 Pay Kumar Vs
9/25 aibhav Gupta

ICS/Comm./1/07.02.25 [Rajesh Kr. Vs

1/25 [The New India]
JAssurance  Co
Ltd.

ICS/Comm./6(04.11.24 [Shweta Jain Vs|
5/24 INand Lal Goyal

ICS/Comm./6/01.08.22 [Takiar Overseas

22/22 IPvt. Ltd. Vs. G.M|
[Enterprise

ICS/Comm./4[22.01.25 PJay Kumar]

7/25 [Trading as Ja:

IChemical Work:
s. Rishi Kumar

ICS/Comm./4[22.01.25 PJay Kumar]
/25 [Trading as Ja;
Chemical Work:
s. Santosh|

[Kumar Lodhi
ICS/Comm./3[27.04.23 IM/s Ape:
[22/23 [Express Transc:
[Pvt. Ltd. Vs. M/

ISMS AABS Indial
[Tollways Pvt)
ILtd.

ICS/Comm./1[20.03.24 IM/s SMS AABS|
85/24 India  Tollways]
[Pvt. Ltd. Vs
Apex  Express|
[Transco Pvt. Ltd)

45 [SH. AMIT KUMAR, DISTRICTINORTH il
WUDGE, COMMERCIAL
ICOURT

46 |SH. UMED SINGH, DISTRICT[NORTH il

WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT|SOUTH 03 ICOMMERCIAICS COMM07.02.2025 [PRATEEK 02.09.2025 [17.09.2025 17.09.2025 [NIL NIL [NIL
WUDGE (COMMERCIALWEST [L SUIT 129/2025 IGUPTA \E|
ICOURT-01 ISUNIL KUMAR|

IGARG




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGI NAME VS
1603 [COMMERCIAICS COMMJo1.07.2025 [VINOD TIWARIJ02.09.2025 [17.09.2025 17.09..2025 [NIL INIL INIL
IL SUIT 1326/2025 'S VEENA JAIN|
1603 ICOMMERCIA|CS COMMJ12.09.2024 [M/S PRAKASH|03.09.2025 [18.09.2025 18.09.2025 [NIL INIL [NTL
IL SUIT k67/2024 [PIPES LTD V§
IM/S
INUTRIBEST
JAGRO PRIVATEH|
ILTD
03 ICOMMERCIAICS COMM.11.07.2025 [BANK OH04.09.2025 [19.09.2025  [19.09.2025 [NIL NIL [NIL
IL SUIT 368/2025 IBARODA VS
IGAYATRI
ICHANDRA
03 [COMMERCIAICS COMMJo4.11.2024 [UPGRID 10.09.2025 [25.09.2025 [25.09.2025 [NIL INIL [NIL
IL SUIT l546/2024 ISOLUTIONS
[PVT LTD V¢
ISANJAY
INAGAR
1603 ICOMMERCIAICS COMMJo7.02.2025 [M/S 10.09.2025 [25.09.2025  [25.09.2025 [NIL INIL INIL
IL SUIT 64/2025 JAUSTVINAYAK
[PLYWOODS V¢
IM/S ADS CIVIL
IAND
[NTERIORS
PVT LTD
1603 ICOMMERCIAICS COMM.[23.04.2025 [M/S LAVANYAl11.09.2025 [26.09.2025 [26.09.2025 [NIL INIL [NTL
IL SUIT [209/2025 [ENTERPRISES
S SUNNY]
[FOODS
03 ICOMMERCIAICS COMM.20.05.2025 [BANK OH11.09.2025 [26.09.2025  [26.09.2025 [NIL NIL [NIL
IL SUIT [250/2025 IBARODA \E
[KRITIKA VATS
1603 [COMMERCIAICS COMM}i6.07.2025 [STATE  BANK15.09.2025 [30.09.2025 [30.09.2025 [NIL INIL INIL
IL SUIT B78/2025 F INDIA V§
[IDPARSHAN
ISINGH
1603 [COMMERCIAICS COMMi6.07.2025 [STATE  BANK15.09.2025 [30.09.2025 [30.09.2025 [NIL INIL INIL
L SUIT 377/2025 F INDIA VS
RAJU
03 ICOMMERCIAICS COMM.,J03.07.2025 [M/S DAKSH[20.09.2025 [06.10.2025 6.10.2025 [NIL NIL [NIL
IL SUIT 355/2025 [ENTERPRISES
S M/S|
JADROITS
[ENGICON PVT
ILTD
03 ICOMMERCIAICS COMM18.10.2025 [STATE  BANK[22.09.2025 [08.10.2025 [08.10.2025 [NIL NIL [NIL
IL SUIT l135/2025 F INDIA VS§
JASHOK KUMAR|
1603 [COMMERCIAICS COMMJ22.03.2025 |[UNION BANK]22.09.2025 [08.10.2025 [08.10.2025 [NIL INIL INIL
IL SUIT 1396/2025 F INDIA V¢
IM/S INDO|
[REMEDIES
JAND ORS
1603 ICOMMERCIAICS COMM.J13.08.2024 [M/S JAK WOOD}23.09.2025 [08.10.2025  [08.10.2025 [NIL INIL INIL
IL SUIT 393/2024 RAFT VS N.K|
ISALES
03 ICOMMERCIAICS COMM.28.05.2025 [OZONE 23.09.2025 [08.10.2025  [08.10.2025 [NIL NIL [NIL
[L SUIT [293/2025 [PHARMASTICA
LS VS AASHIQ|
JALI AYYUB




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL NAME VS

1603 ICOMMERCIA|CS COMM,31.08.2025 [M/S ALL WAYS[24.09.2025 [09.10.2025  [09.10.2025 [NIL INIL INIL
IL SUIT “33/2024 ILOGISTICS
[INDIA PVT LTD|
S M/S|
[PANTHER
[LOGISTICS
1603 ICOMMERCIAICS COMM.)/31.07.2024 [M/S RCMi25.09.2025 [10.10.2025 10.10.2025 [NIL INIL [NTL
IL SUIT 1384/2024 [FINANCE AND|
ILEASING PVT|
ILTD \E|
ILANCER
[TRADING
ICOMPANY
03 ICOMMERCIAICS COMM.[28.02.2025 [[DBI BANK LTD{25.09.2025 [10.10.2025 10.10.2025 [NIL NIL [NIL
IL SUIT 102/2025 S M/S SINGH|
ISAAB
[TRANSPORT
KW8|[VIKAS DHULL, DISTRICT] 13 ICommercial [CS-638/24 145639 ICrosby ~ Project-- - - - - -
JDUGE, COMMERCIAL [Suit P) Ltd. Vs
ICOURT-02 V. P. Logistics
l49 [SH. AMIT BANSAL, 614 ICommercial |CS(COMM) [18.09.2023 [RAHUL GUPTA|03.09.2025 [PE- INIL INIL INIL INIL
IDISTRICT JUDGE), [Suit k32/2023 'S MANISH 04.10.2025
ICOMMERCIAL COURT-03
614 ICommercial |CS(COMM) [04.09.2024 [M/S 10.09.2025 |PE- NIL NIL NIL 1L
ISuit h43/2024 [ENGINEERING 08.10.2025 &
ISPARES INDIA| IDE-17.10.2025
S M/S GUPTA|
ISPARES
614 ICommercial |CS(COMM) [21.12.2024 [RAJESH KALRA!16.09.2025 [PE-16.10.2025NIL INIL INIL [NTL
ISuit 59/2024 S UDAI| 30.10.2025
[KUMAR
614 [Commercial |CS(COMM) [18.01.2025 [DR.  ANJANA[24.09.2025 [PE-07.11.2025 [NIL INIL INIL INIL
Suit B3/2025 DHIR VS AIR| IDE- 17.11.2025
[FORCE AND|
INAVAL
JOFFICER
614 ICommercial INIL INIL INIL INIL
Suit
I50 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) W5/2023 21.01.2023 [DR. ER01.09.2025 [ - - - o
[IDISTRICT JUDGE,WEST [RAJAINDERR
ICOMMERCIAL COURT-04 JAINA VS|
RELIANCE JIO
1509 ICS(COMM) [368/2023  [06.06.2023 [M/S ARG[07.08.2023 [PE 19.11.2025)| F_ L [
IDISTRIBUTORS| 25.11.2025
IPRIVATE LTD| DE
[VS. FLOW| 04.12.2025,
ICOOL INDIA [12.12.2025
509 ICS(COMM) |144/2025 24.03.2025 [Indian Bank Vs|09.09.2025 [27.09.2025 |_ L L
JAmit Kumar
509 ICS(COMM) [289/2025 [09.05.2025 [UNION BANK|18.09.2025 L L |
IOF INDIA Vs|
|Ajay Kumar
509 ICS(COMM)  [88/2025 24.02.2025 [LIC Housing22.09.2025 L L L
[Finance Ltd Vs
[Tushar Sharma
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